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s qREg i TSHN AT

T2 foeeT, 9 feswaT, 2021

FLAT. 5114(31).—F71T TR, TET TSEET A&7 1956 (1956 1 48) (N za% =04
THT ITH ATTHAH gl AT g) il 1T 3F %l IT-LTT (1) FIT T& RAT T TN FLd g, TG THTETH
21 ST % 7T o Feies 15T % AT 5 § TP ToARr 234 % &4, 194.900 & .7 243.200
(FTATT-EAT g7 ) TF & J-GU€ & HH (FTSTH0/4-S FT TAET0 AR, ATLEAT, Taved 3T
YT 3 A TAIS % forg 7 Gy sraterd & S fem avta = s & R o 8, o afy v
ST LA o SO ST %0l AT ALl g |

g oft =xfr, ST o6 9 & Raag g, s afaf=aw i g 37 i sw-amr (1) F aefim @i

TSI o TorT UHT qIF 3 ITANT 92 TSI § TH ATSEHAT & TR il a0 & e & 6 iae st
AT TR T THAT |

T S I qEH AT, TI7q S99 o€ THISeM HaY U FFdlee Al qJaaa
grEast s 560001 T forfead &9 § Y&=qa it SATUIT 3T ITH IAH AT SATHRAT h0 0T 3T
qEAR ITTAFT, SIREEAT 7 ARG &9 7 7 Rt e 996w gr 99 S &7 a9 7 S vy
AT i GAaTe F TETG aAT UHT 3T S F7 § TATq, IS Fle gl, oF T8 iegwny aaeds
THE, ST G AT AT ST T SATATA BT T AT STATATT HL THT |
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I AT T G 3T T SU-ATT (2) F Fefi T Uy gy BT = A o1 sreer
faw g |
TH ATIGAAT & AT A ATAT qH 6 @i AT AT AN TOH AMIFET F I FrA@T H
STASY g AT IAHT (gadg AT T Hequr 7T ST Jaha 1 & |
AT

FATeH T F AT ol § TET Tt 234 F .41, 194.900 & .1, 243.200 (Fmamr-gloam=
AT ) % forg oI it ST ATt 6= AT ST <aaT afed S T dfer faawor |

ST FT AT FAlEH St &7 9T qEF

wiA g ||gaeror gt || g #7 TR g i wia I FT S=Ther || SRy T SR
(FTT ThTE) || (RFeA)

AT T AT RrwaTHagedt

T T ATH: TEHAGAT

1 20 BEll USR] 0.0187000(3%7)||0.0187000

2 21 st USR] 0.0150000(FF=7)||0.0150000

3 22 LA FY 0.0019000(z%7)||0.0019000

4 23 TR Rk 0.0213000(F%7)||0.0213000

5 48 it SiE} 0.0083000(3%7)||0.0083000

6 49 st SIE] 0.0301000(3%7)||0.0301000

i &1 A R

1 77 st e 0.0162000(F%7)||0.0162000

2 78 BEll USR] 0.0224000(FF7) |0.0224000

T KT T FeAshageett

1 47 st SIES 0.0292000(FF7) |0.0292000

2 52 st SIES 0.0121000(F%7)||0.0121000

AT T AH: TggAATEeet

1 49 st SiES 0.0151000(ZF17)||0.0151000

e T AT SIGETAIR

1 45 fsfi( ) I 0.0505000(z%1 )||0.0505000

2 47 st SIES 0.0230000(FF=7) |0.0230000

3 90 Bl SIENRIER] 0.0185000(zF==7)||0.0185000
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4 91 Bl USR] 0.0055000(zF==7) |0.0055000
T T ATH: FIATASAL FaT
1 548 st SIE] 0.0175000(zF==%)||0.0175000
2 748 FEA(TTE A A ) [T/ ' 0.1639000(Z%=7) ||0.1639000
T T ATH: FGTNSTIgeAT
1 33 fasft I 0.0303000(FF77)(|0.0303000
e HT AT HATL
1 13 st USR] 0.0024000(zF==7) |0.0024000
2 14 st USR] 0.0702000(3%7)||0.0702000
3 18 it e 0.0902000(3%7)||0.0902000
4 3 BEl I 0.0287000(FF77)|0.0287000
5 7 TR TTEaE ) [|THHE /A" 0.0059000(2%=7)||0.0059000
6 8 st SIS 0.0033000(ZF7) |0.0033000
T FT AT HIKEL
1 137 it SIENRIES] 0.1011000(F%7)/|0.1011000
2 2 it SIE] 0.0601000(3%7)||0.0601000
3 3 BEll SIES 0.0910000(ZF==7)||0.0910000
4 66 st SIES 0.0932000(ZF7) |0.0932000
5 67 st SIES 0.0053000(ZF7) |0.0053000
6 69 T TTHET 0.0811000(ZF*=r7)||0.0811000
T T ATH: ATgATgeAT
1 22 st SIES 0.0158000(3%7)||0.0158000
2 35 st e 0.0658000(3%7)||0.0658000
$|(1.2136 1.2136

[T /. NH-234-KNT-2017-18-870/3A2]
TTSTT e, e
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 9th December, 2021

S.0. 5114(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/four laning etc.,), maintenance, management and operation of NH234 in the stretch of land from
Km. 194.900 to Km. 243.200 (Banavara-Huliyar Section) in the district of TUMKUR in the state of KARNATAKA,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification in
the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the
said Act.

Every such objection shall be made to the Competent Authority, namely, Special Land Acquisition Officer
and Competent Authority National Highway , K.R. Circle , Bangalore 560001 in writing and shall set out the grounds
thereof and the Competent Authority shall give the objector an opportunity of being heard, either in person or by a
legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling the stretch of land from
Km. 194.900 to 243.200 (Banavara-Huliyar Section) of the National Highway 234 in the state of KARNATAKA.

|State: KARNATAKA District: TUMKUR |
Sl. ||Survey / Plot Type of Land Nature of Land Area||Area
No. [[Number (in Local Unit)||(in Hectare)

| Taluk: Chiknayakanhalli

|Vi||age: Bommenahalli

1 ]l20 |[Private() ||Garden || 0.0187000(Hectare ||  0.0187000]
2 |21 |[Private || Garden || 0.0150000(Hectare )||  0.0150000|
|3 ||22 ||Government() ||Karabu || 0.00lQOOO(Hectare)” 0.0019000|
4 |23 || Government |[Lake || 0.0213000(Hectare)||  0.0213000]
5 |48 ||Private |[Dry || 0.0083000(Hectare)||  0.0083000]
l6 |49 ||Private |[Dry || 0.0301000(Hectare)||  0.0301000]
|Vi||age: Chikkayannegere |
1 |77 ||Private || Garden || 0.0162000(Hectare)||  0.0162000]
2 |78 ||Private ||Garden || 0.0224000(Hectare ||  0.0224000]
|Vi||age: Dinkanahalli |
1 |47 ||Private |[Dry || 0.0292000(Hectare)||  0.0292000]
2 |52 ||Private |[Dry || 0.0121000(Hectare)||  0.0121000]

|Village: Doddahullenahalli

1 ]9 ||Private |[Dry || 0.0151000(Hectare)||  0.0151000
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|Vi||age: Doddayannegere

1 |45 |[Private |[Dry || 0.0505000(Hectare)||  0.0505000]
2 |47 ||Private |[Dry || 0.0230000(Hectare)||  0.0230000]
ERIER ||Private |Dry/Garden || 0.0185000(Hectare)||  0.0185000]
l4 |1 ||Private || Garden || 0.0055000(Hectare)||  0.0055000]
|Vi||age: Halumalledevara Kaval |
|1 |548 ||Private [|dry || 0.0175000(Hectare )||  0.0175000]
2 ||748 Common(Private / Garden / Kharaba || 0.1639000(Hectare ) 0.1639000
Government )
|Vi||age: Keresuragondanahalli |
1 |33 |[Private lldry || 0.0303000(Hectare )||  0.0303000|
|Vi||age: Keshavapura |
P EE ||Private || Garden || 0.0024000(Hectare ||  0.0024000]
2 |14 ||Private || Garden || 0.0702000(Hectare)||  0.0702000]
ENEE ||Private || Garden || 0.0902000(Hectare ||  0.0902000]
l4 |3 ||Private |ldry || 0.0287000(Hectare ||  0.0287000]
5 |7 Common(Private / Government 0.0059000(Hectare ) 0.0059000
Government ) /Pada
l6 |8 ||Private lldry || 0.0033000(Hectare ||  0.0033000]
|Vi||age: Koragere |
1 |37 ||Private |Dry/Garden || 0.1011000(Hectare )|  0.1011000]
2 |2 |[Private I || 0.0601000(Hectare )||  0.0601000|
3 |3 ||Private I || 0.0920000(Hectare)||  0.0910000]
l4 |66 ||Private |ldry || 0.0932000(Hectare)||  0.0932000]
5 |67 ||Private |ldry || 0.0053000(Hectare)||  0.0053000]
|6 ||69 ||Government ||Gomala || 0.0SllOOO(Hectare)” 0.0811000|
|Vi||age: Naduvanahalli |
1 |22 ||Private |[Dry || 0.0158000(Hectare)||  0.0158000]
2 |35 ||Private ||Garden || 0.0658000(Hectare)||  0.0658000]
| Total|1.2136 l|1.2136 |

[F. No.

NH-234-KNT-2017-18-870/3A2]
RAJESH GUPTA, Director
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